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Shri S.M. Lallan Baaha :
Shri Qopi NathXU4af>athl:

Will tha Mlnlatar of Food be pleased to steAe:

(a) whether the Fbod Corporation of India propose to

Shri S.M. Lallan Baaha :
Shri Qopi NathXU4af>athl:

Will tha Mlnlatar of Food be pleased to steAe:

(a) whether the Fbod Corporation of India propose to 
enter the international market through the export ofenter the international market through the export of 

foodgrains;

(b) if so. the details thereof:

(c) whether the RoHer Flour Mills Federation of India

foodgrains;

(b) if so. the details thereof:

(c) whether the RoHer Flour Mills Federation of India 
(RFMFI) has expressed its dissatis faction over the entry of(RFMFI) has expressed its dissatis faction over the entry of 

Food Corporation of India in the export feild;

(d) if so. the reasons therefor; and

(e) the reaction of the Government thereto?

The Miniater of Food (Shri A|lt Singh): (a) and (b) In

Food Corporation of India in the export feild;

(d) if so. the reasons therefor; and

(e) the reaction of the Government thereto?

The Miniater of Food (Shri A|lt Singh): (a) and (b) In 

view of the oomfoitable stock position of foodgrains in theview of the oomfoitable stock position of foodgrains in the 
central pool. Government have authorfsed the FCI tocentral pool. Government have authorfsed the FCI to 
export/sell for the purposes of export non-durum wheat upexport/sell for the purposes of export non-durum wheat up 
to 2.5 millk>n tonnes (witNn the export ceiling of 2.5 milltonto 2.5 millk>n tonnes (witNn the export ceiling of 2.5 millton 

tonnes) fine and superfine*rlce from puk>Kc stocks upto 2.00tonnes) fine and superfine*rlce from puk>Kc stocks upto 2.00 
million tonnes during 1995-96 at export/sale prices as maymillion tonnes during 1995-96 at export/sale prices as may 
be fixed by the High level Committee constituted for thebe fixed by the High level Committee constituted for the 
purpose under the chairmanship of the Chairman. FCI.purpose under the chairmanship of the Chairman. FCI. 
While no direct export of wheat by FCI has taken place, ItWhile no direct export of wheat by FCI has taken place, It 
has entered into an agreement with Nepal Foodhas entered into an agreement with Nepal Food 
Corporation for supply of 30.000 metric tonnes of raw rtos.

(c) The Ministiy of Food Processing Industries.

Corporation for supply of 30.000 metric tonnes of raw rtos.

(c) The Ministiy of Food Processing Industries. 
Ministry of Commerce or Ministry of Food has not receivedMinistry of Commerce or Ministry of Food has not received 
any such representatton so far.

(d) and (e) Do not arise in view of (c) above.

DELHI ZOO

7804. Shri V. Sreanima Prasad : Will the Minister

any such representatton so far.

(d) and (e) Do not arise in view of (c) above.

DELHI ZOO

7804. Shri V. Sreanima Prasad : Will the Minister 
of Environment and Foreata be pleased to state :

(a) whether attention of the Government has been

of Environment and Foreata be pleased to state :

(a) whether attention of the Government has been 
drawn to the newsHem captioned "Stagnant Water threat todrawn to the newsHem captioned "Stagnant Water threat to 

Zoo inmates** appearing in The Pkmeer dated ApfH 21.Zoo inmates** appearing in The Pkmeer dated ApfH 21. 
1996;

(b) If 

1996;

(b) If 80, whether the stagnant water pools in animal

enck)sures are poaing grave threat to the animals and birds

, whether the stagnant water pools in animal

enck)sures are poaing grave threat to the animals and birds 
in Delhi Zoo; ^

(c) If so, the reasons for stagnant water pool in animal

in Delhi Zoo; ^

(c) If so, the reasons for stagnant water pool in animal 

enclosures; and

(d) the steps taken and proposed to be taken by tlie

enclosures; and

(d) the steps taken and proposed to be taken by tlie 
Goverment to provide free flowing water to Zoo inmates?

The  Miniater  of  State  of  the  Ministry  of

Goverment to provide free flowing water to Zoo inmates?

The  Miniater  of  State  of  the  Ministry  of 
Environment and Foreata (Shri Kama! Nath): (a) to (d)
Yes, Sir. Water in the moats around animal enclosiires
Environment and Foreata (Shri Kama! Nath): (a) to (d)
Yes, Sir. Water in the moats around animal enclosiires 
flows at a very low pace due to less water supply, aruiflows at a very low pace due to less water supply, arui 

iiTĤroper drainage outside the National Zoologicat Park.iiTĤroper drainage outside the National Zoologicat Park. 

Although potable water is provided to ammais and birds, theAlthough potable water is provided to ammais and birds, the 
animals sometimes drink water from animals sometimes drink water from EOK moate moate LTK AsEEKH 
was discussed in a interdepartmental meeting held luĉirttiywas discussed in a interdepartmental meeting held luĉirttiy 

and steps for conective action have been initiated.

BACKWARD CLASS CELL iN BANARAS

and steps for conective action have been initiated.

BACKWARD CLASS CELL iN BANARAS 
HINDU UNiVERSrr/

7805. Shri Rajnath Sonkar Shaatrt : W.*!! 

HINDU UNiVERSrr/

7805. Shri Rajnath Sonkar Shaatrt : W.*!! tfJt 

Minister of Human Ftesource Devflopmunt be pleaaod toMinister of Human Ftesource Devflopmunt be pleaaod to 
state:

(a) whether tlta Gov̂ r̂nmeot h«i'J cJiroc.i«>rt t
Banaras Hindu University to  a 3ackwa*n

Cell;

(b) if so. the backgT?und for g(v*ng such dir

state:

(a) whether tlta Gov̂ r̂nmeot h«i'J cJiroc.i«>rt t
Banaras Hindu University to  a 3ackwa*n

Cell;

(b) if so. the backgT?und for g(v*ng such dir0Ct»on;

(c) whethet the Cell has bên e&rtabli Jied and  j

Ct»on;

(c) whethet the Cell has bên e&rtabli Jied and  j 
working; and ̂

(d) if so. the findings 

working; and ̂

(d) if so. the findings EOKHK1r

The Deputy Minister In the Mlnl&try The Deputy Minister In the Mlnl&try 1r HiiinAnHiiinAn 
ReeoUrce Development (Department ot  '‘.n

Department of Culture) (Kumari Sel|a): 

ReeoUrce Development (Department ot  '‘.n

Department of Culture) (Kumari Sel|a): Ys4 61M S»

(b) to (d) Do not anse.

S»

(b) to (d) Do not anse.

[Transiation]

FOODGRAINS STOCK

7806. Shri Jagmeet Sinqh Brar;
Dr. Chinta Moi an .
Shri Nawal Kisiiore Ral:

WiH the Minister of Food be pleased t(. slate *

(a) whether more than the annual requirement of

FOODGRAINS STOCK

7806. Shri Jagmeet Sinqh Brar;
Dr. Chinta Moi an .
Shri Nawal Kisiiore Ral:

WiH the Minister of Food be pleased t(. slate *

(a) whether more than the annual requirement of 
foodgrains of the country is likely to oe stored In thefoodgrains of the country is likely to oe stored In the 

Godowns of Food Corporation of India during 1995-96;

(b) if so. the quantity thereof foodgrain-wise and

Godowns of Food Corporation of India during 1995-96;

(b) if so. the quantity thereof foodgrain-wise and
"r(sH'Sr0D(X

(c) whether the Govemment hove contemplal̂d(c) whether the Govemment hove contemplal̂d 

various measures to reduce the saM additional quantity ofvarious measures to reduce the saM additional quantity of 
foodgrains;

(d) if so, the quantum of foodgmlns proposed to be

foodgrains;

(d) if so, the quantum of foodgmlns proposed to be




